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Action Taken Report on behalf of Uttarakhand Pollution Control Board
In the matter of

Original Application no. 295 of 2025

News Item titled "Nayar river is vanishing - a yatra reveals conservation
goes beyond science and policy" appearing in The Down To Earth dated

03.06.2025.

1. That the above-mentioned matter was listed for hearing on 03.11.2025

wherein the Hon’ble National Green Tribunal was pleased to issue the

following directions:

7. Accordingly, we constitute a Joint Committee comprising of
representatives of Secretary, Ministry of Jal Shakti, Integrated Regional
Office, MoEF&CC, Dehradun, Central Water Commission, Principal
Secretary, Environment, Forest and Climate Change, Government of
Uttarakhand, Principal Secretary, Irrigation and Water Resources,
Government of Uttarakhand, Member Secretary, Central Pollution
Control Board (CPCB), Member Secretary, Uttarakhand State Pollution
Control Board (UK SPCB), Director in charge, G.B. Pant National
Institute of Himalayan Environment, Almora, District Magistrate, Almora
and Mr. Raman Kant, President, Bhartiya Nadi Parishad, First Floor,
Samrat Shopping Mall, Garh Road, Meerut, Uttar Pradesh (Non-
Official). The NonOlfficial Member of the Committee will be paid
honorarium of Rs. 50,000/~ (one time) besides travelling and
boarding/lodging expenses. The expenses of the Committee for convening
meetings, travelling, boarding/lodging etc., will be borne by the UK
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SPCB out of environmental compensation amount lying deposited with it.

UK SPCB will be the nodal agency for co-ordination and compliance.

8. The Committee shall look into all relevant aspects pertaining to

riverine ecology and aquatic life and in particular the issues of (i)

identification /demarcation of area of Nayar River and its translation on

GIS Map; (ii) rehabilitation and management of its catchment area; (iii)

3 encroachments on the same and removal thereof; (iv) tapping of all
drains discharging in River Nayar by construction of STPs etc.; (v)

review of existing treatment facilities for treatment of industrial effluents

and domestic sewage and improvements required to be made and (vi)

reuse of treated water from STPs/CETPs for irrigation by connecting the

same to irrigation canals/channels and industrial purposes by laying

down pipelines connecting the concerned industries as the case may be.

9. Report of the Joint Committee may be filed at least one week before
the date hereby fixed.

. That in compliance with aforementioned order, the instant action taken
report is being filed.

. It is humbly submitted that the Member Secretary, Uttarakhand Pollution
Control Board, Dehradun, vide letter dated 10.11.2025, requested the
Secretary, Ministry of Jal Shakti, New Delhi; the Deputy Director
General of Forests, Integrated Regional Office, MoEF&CC, Dehradun;
the Chairman, Central Water Commission; the Principal Secretary,
Environment, Forest and Climate Change, Government of Uttarakhand;
the Principal Secretary, Irrigation and Water Resources, Government of
Uttarakhand; the Member Secretary, Central Pollution Control Board
(CPCB); the Director-in-Charge, G.B. Pant National Institute of
Himalayan Environment, Almora; the District Magistrate, Almora; and

Mr. Raman Kant, President, Bhartiya Nadi Parishad, to nominate a
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qualified officer for the joint inspection. It was further informed that
Regional Officer, Uttarakhand Pollution Control Board, Dehradun has
been nominated as the Nodal Officer for coordination and compliance on
behalf of the UKPCB. In this connection, a copy of the letter dated
10.11.2025 is being filed and marked as Annexure no.1.

. It is pertinent to mention that a meeting of the Joint Inquiry Committee
held on 03.02.2026, and decided that the members of the Committee shall
conduct an on-site inspection of the river on 18.02.2026 and 19.02.2026.
In this connection, a copy of the Minutes of the meeting dated 03.02.2026

is being filed and marked as Annexure no.2.

. That it is pertinent to mention that the Uttarakhand Pollution Control
Board (UKPCB) is committed to ensure the compliance of the directions
given by this Hon’ble Tribunal. |

. The above report is being submitted for the kind consideration of the

Hon’ble NGT.
— ;%’
[r/\T

(Dr. Parag Madhukar Dhakate)
Member Secretary
Uttarakhand Pollution Control Board
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Secretary, Ministry of Jal Shakti, Department of Water Resources, River
Development & Ganga Rejuvenation, Shram Shakti Bhawan, Rafi Marg, New
Delhi.

Deputy Director General of Forests, Integrated Regional Office, Ministry of
Environment, Forest & Climate Change, 25, Subhash Road, Dehradun

Chairman, Central Water Commlsswn, Vasant Vihar Phase-1, Raj Vihar , Balliwala
Dehradun.

Principal Secretary, Environment, Forest and Climate Change. Govt. of
Uttarakhand.

Principal Secretary, Irrigation & Water Resources, Govt. of Uttarakhand.

Member Secretary, Central Pollution Control Board, Parivesh Bhawan, East Arjun
Nagar, Delhi-110032.

Director, G.B. Pant National Institute of Himalayan Environment, Kosi- Katarmal,
Amora.

District Magistrate, Almora.

Mr. Raman Kant, President, Bhartiya nadi Parishad, First Floor, Samrat Shopping
Mall, Garh Road, Meerut, Uttar Pradesh.
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